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IN THE CENTRAL ADMIIIISTRATIVE TRIDULL: MYDERION. DLLCH:
AT HYDSRAZOD

.4, T72.515/97 Date of Decision: 11th July 1997 [}

Between:
P, Venkateswara Rao «s Applicant
AND
1. Union of India: Rep. by
The Chief Postmaster-General,
Andhra Pradesh Circle,
Hyderabad-500 001.
2. The Postmaster-General,
Hyderabad Region,
Hyderabad -~ 500 001.
3. The Superintendent of Post QOffices,
Sangareddy Divicion,
Sangareddy»502 001. .. Respondents
Counsel for thz Anplicant: Mr. Y. Adpala Raju

Counsel for the Respondents: Mr. V. Bheemanna

CCORAM 3

The Hon'ble Sri H. Rajendra Prasad: Member (Admn.)

The Hon'ble Sri B.S. Fai Parameshwar: Member (Judl.)

ORDER
(Per Hon'ble Sri 4. Rajendra Prasad: Member (Admn.)

Heard Mr. Appala Raju for the applicant and

Mr. Bheemanna for thz resnondents.
. L]

The issues arising in this 00 have already been
examined and decided in 03 Ho.?g%ags where the question was a
gone into in great detail. The direction given in the said
OA shall, therefore, operate in the instant OA as well,

Thus the OA is disposed of.
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(H. RAJENDRX PRASAD)
MEMBER . (ADMN. )

ARAMESHWAR }
BER__(JUDL.)

“\NLS}

Date: 1lth July 1997 .
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ndmltted and Interlm dlrectlons

Disposed of with cirections
y M
Eusm'ssec. '

Dismflssed as w1thdrawn
Disg 1ssec for default,
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